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 सहायता  देने  के  प्रीत  पर  विचार  कर  रही  है
 जो  इस  समय  ऐसे  पत्र  प्रकाशित  नहीं  कर  रहे

 हैं  |  आर

 (घ)  यदि  हां,  तो  इसका  ब्यौरा  क्या  है  ?

 सूचना  तथा  प्रसारण  मंत्रालय  झर  संचार
 विभाग  में  राज्य  मंत्री  (श्री  हक  गुजराल)  :

 (क)  जी,  नहीं  ।

 (@)  (l)  असम  (2)  गुजरात-(3)  जम्मू
 तथा  काश्मीर  (4)  केरल  (5)  मंसूर  (6)
 उड़ीसा  (7)  तमिलनाडु  (8)  नागालैंड  (9)
 इनके  केन्द्र  प्रशासित  क्षेत्र--तक)  अण्डमान
 तथा  निकोबार  द्वीपसमूह  (ख)  गोवा,  दमन
 तथा  न्यू  (ग)  हिमाचल  प्रदेश  (घ)  मणिपुर
 (=)  पाण्ड्चिरी  (च)  त्रिपुरा

 (ग)  जी,  नहीं  I

 (घ)  प्रदान  नहीं  उठता  ।

 Reterchment  in  Wagon  Building  Industry

 I800.  SHRI  RAM  SINGH  AYAR-
 WAL  :  Will  the  Minister  of  LABQUR  AND
 REHABILITATION  be  pleased  to  stato  :

 (a)  whether  it  is  a  fact  that,  curtaiiment
 of  Railway  wagon  orders  envisaged  in  the
 Fourth  Plan  provisions  has  resulted  into
 shedding  away  of  large  labour  force  from
 the  wagon  building  industries;  and

 (b)  if  so,  the  steps  taken  by  Goverp-
 ment  to  provide  alternative  employment  to
 this  labour  force  ?

 THE  MINISTER  OF  LABOUR  AND
 REHABILITATION  (SHRI.  D..  SANJI-
 VAYYA)  :  (a)  and  (0),  No  orders  placed
 on  the  wagon  building  industries  have  been
 cancelled  on  account  of  reduction  in  require-
 ments  so  far.  Asa  result  the  shedding  of
 labour  on  this  account  or  finding  alterna-
 tive  employment  for  them  does  agt  arise.
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 CORRECTION  OF  ANSWER  TO  U.S,Q.
 NO.  4078  DATED  14.3  68  RE.  MODEL

 STANDING  ORDLRS  IN  COAL
 MINES

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LABOUR,  EMPLOY.
 MENT  AND  REHABILITATION  (SHRI
 BHAGWAT  JHA  AZAD):  |  would  like
 to  draw  attention  to  the  reply  given  by  the
 Minister  of  Labour  and  Rehabilitation  on
 l4th  March,  ‘1968,  to  the  unstarred  question
 No.  4078  by  Shri  J.  M.  Biswas  tegarding
 Model  Standing  Orders  in  Coal  Mines.
 It  was  stated.  that  “the  Model  Standing
 Orders  for  Coal  Mining  Industry  were  cir-
 culated  in  September,  966.  As  on  the  30th
 November,  +1967,  only  276  collieries,  out  of
 a  total  number  of  749,  had  brought  their
 standing  orders  in  line  with  the  Model  Stand+
 ing  Orders  and  the  remaining  473  had  not
 done  so.""  With  reference  to  this  reply,  there
 was  a  further  question,  on  ग्रा  December,
 1968.  by  Shri  Eswiara  Reddy  secking  infor-
 mation  regarding  the  names  of  collieries
 under  cach  of  the  two  categories.  When  this
 information  was  collected,  it  was  observed
 that  there  were  some  discrepencies  in  the
 information  already  furnished.  On  the
 basis  of  the  information  that  has  since  be-
 come  available,  the  reply  given  carlicr  may
 be  corrected  to  read  as  under  :

 “The  Model  Standing  Orders  for  coal
 mining  industry  were  circulated  by
 Government  in  August,  ‘1965,  As  on
 30th  June,  1969,  there  were  749-  cole
 lieries,  of  which  677  collieries,  each
 employing  a  hundred  or  more  work-
 mea,  were  required  to  have  standing
 orders.  Of  these  677,  30  have  no
 standing  orders,  I93  collieries  had
 brought  their  standing  orders  in’  linc
 with  the  Model  Standing  Orders
 and  dhe  remaining  had  534  yct  to  do
 so."

 —-

 RE:  STARRED  QUESTION  AND
 CALLING  ATTENTION

 (Query)

 SHRI  GURCHARAN  SINGH  (Feruze-
 pur):  I  rise  on  a  point  of  order,


